
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

AT NEW DELHI. 

 

ORIGINAL APPLICATION NO. 606 OF 2018 

 

 

IN THE MATTER OF: 

COMPLIANCE OF MUNICIPAL SOLID WASTE MANAGEMENT 

RULES, 2016 AND OTHER ENVIRONMENTAL ISSUES. 

 

 

 

 

 

 

REPORT FILED BY THE RESPONDENT STATE OF KERALA 

 

 

 

 

 

 

 

 

 

 

ADVOCATE FOR RESPONDENT: NISHE RAJEN SHONKER 
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FILED AT: NEW DELHI

FILED ON: 05.04.2024
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